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20. We have given a thoughtful consideration to the material on record 

in regard to this issue and as for completeness we would like to reproduce 

the complete content of the notice dated 11.10.2022 which forms basis for 

passing the impugned order:  
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22. Now, as we appreciate the aforesaid notice dated 11.10.2022 along 

with impugned order dated 16.06.2023 we find that it was only notice 

dated 11.10.2022 which forms fulcrum of allegations, discussions and 
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